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SluiS.K.Dixit, Id. counsel for the appliant 
Shri P.N.Kunir, id. ASC for the respondents. 

O.RDER[ORAL} 

The id. counsel for the applicant submits that he be permi ted to 

withdraw this application since tIre re1itfs as sought has &ead3 bee 

granted by the respondents. Shxi P.N.Kthnar, Id. PLSC has no objectio. 

2. • The O.A. is, therefore, dipôsed of as withdrawn 
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